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IN THE CENTRAL ADMINISTRATIVE TRIBUHAL‘HYDERABAD BENCH
AT HYDERABAD,

RA,N9.67/96, in ‘
" 0A,1432/93. :

Date of erdert29-8-96,

Betweens - . ‘
K.Hameedudd in oo Applicant,
and
1, Superintendent ef Pest Offices,
Sangareddy.

2. Directer ef Postial Services,
Hyderabad Regilen,Hyderabad.

s Re sponden’_’ts.'

- Ceungel f er the Applicant s Mr,5,Ramakrishna Rae

Ceunigel fer the Repmdentss ?Mr. V.3Bh imanf:, OG5 Cy

QOR AMs .
HON'BLE MR.JUSTICE x.s.mmﬂmx.vzca cnuam
HOI*3LE SHRI H. RAJENDRA PRAZAD, MEMBER(aDm.J

Hen'kle Tribunal maie_the fellowing orders=-

The graunds ralsed in the Review Applicatien
relate te the merits of the Orig.tna‘l case and the views
eppregsed by the Ceurt, which cannet be a mhject:

matter of a review applicatien, Hence Review Apolication
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Dy.Regi strar(Juil)

rej ected



